(¥9 y .4 OA 440/91 |
‘ () S

Qerial Otiice ne_é:-‘;? V
No. of | Date of Order with Sigrature action (if any)".

Order ]' Order taken on order .
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29 |13-11-95 None present for the applicant |
. even when it is mwiimst taken up after
' lunch hour. Respondents' counsel preseht.
; Dismissed for default.
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